INTERNATIONAL CONVENTIONS/INSTRUMENTS ON
“OLDER PERSONS/AGEING/ ELDERLY PEOPLE”
For Full Text of Core International Instruments
http://www2.ohchr.org/english/law/

International Labour Organization Convention No. 128
Invalidity, Old Age and Survivors’ Benefits Convention, 1967
http://www.ilo.org/ilolex/english/index.htm

Macau Declaration on Ageing for Asia and the Pacific, 1998
http://www.unescap.org/ageing/macau.htm

Report on Five — days training in Geriatric Care Giving for SAARC Countries on 21 — 25 July, 2008 at

New
Delhi. http://www.socialjustice.nic.in/intercoop.html

Universal Declaration of Human Rights, 1948

Article 25. (1) Everyone has the right to a standard of living adequate for the health and well-being of
himself and of his family, including food, clothing, housing and medical care and necessary social
services, and the right to security in the event of unemployment, sickness, disability, widowhood, old

age or other lack of livelihood in circumstances beyond his control.
http://www2.ohchr.org/english/law/




UN General Assembly Resolution 47/5 decided to observe 1999 as the International Year of Older
Persons: Theme —

Towards a society for all Ages. (Oct 1998 to Dec 1999)

Un General Assembly 64" Session— A/64/127 Report of the Secretary — General on the follow up
to Second World

Assembly on Ageing. 2009

63" Session — A/63/95 -do- 2008
62" Session — A/62/131/Corr.1 -do- 2007
61 Session — A/61/167 -do- 2006
60" Session — A/60/151 -do- 2005
59" Session — A/59/164 -do- 2004
58" Session — A/58/159 -do- 2003
57" Session — A/57/93 -do- 2002

http://www.un.org/esa/socdev/un- report-print.html

United Nations Principles for Older Persons, (16 Dec 1991)
http://www2.ohchr.org/english/law/

United Nations: Report of the Second World Assembly on Ageing Madrid 8 — 12 April, 2002

United Nations: Vienna International Plan of Action on Aging, 1982






